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yeaps, walonging: xS BLIS st

service and presently working as . OFFLCE  AYTENDENT e,

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

mysell, my spouse and dependants*:

A Datalls of movable assets
(Assets in joint name indicating the extent of joint owaership will alse have to be
given)
Sr. - Description | Self |  Spouse | Dopendant-1 | Dependnnt-Z | Depandant-3
ey L SRR Name(5) 5 Name s HName .. Etc. Name
(i} | Cash : WIVAN
b Stk | Nlfygl” ornsn, e
i Depagits In ISAVIN(n SHhVEN(e
Banks, Financiai | g )e B/ NTL NL L NIL
Institutions And ' e = i
Non-Banking SBY ’MN/ :
,\ ' Financial tooo - ;
’ | Campanies }
(ili) | Bonds, | I i1 16 .
Debentures and - i
Shares In NIL- NTL NT L NTL NIL
companies 3
'? J WL ATl
| (v} | Other financlal | 8pT-L1¢ |1 3¢ | B f o
institutions, {
NSS, Postal 2 #50 jgao® WIL NTL NTL
Savings, LIC (ReR ™e) ( Anva L)
Policies, etc
lf'{uz\;}w Mator Vehicles o i
(detalls of NT L NLL NTL NEL NT L
make, etc.)
(v1) | Jewellery (give (;701_55 (nel D
details of L
¢ value)
(Vi) | Other aseets, | | : :
such as values NEL GEERE ) - NEL NTL NIEL- |
of claims / ]
L Linteresks S Bt

tiote! \alue of Bonds / shares [ Dehentures as per the latest market vatue v Stock
Exchange n respect of Lsted companies and as per books in the case of non fisted
campanles should be giveq. :
* Dependant here means a person substaatisily dependent on the income of the
employee. : A ;
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of Immovable assots

'r’fli-ﬁ}ffr'i,il.‘:}, T el ot
irdicatedd
Description

[Mote:

ericu t'irr 1 La'],_‘-,
- Location{s)
- Survey number(s)

measyuremant)
-Current market value
MKon-Agriculturat Land
- Location(s)
- Survey number(s)

-Current market value

wnarship

tncheating dhe exter

Spouse | Dependant-i |
Hame(s) | Mame
t

NTL | NIL

e af ]

o arne

ginlt wesrship vl

Bependant-Z

NTL NEL

NTL

] ;}; endant-3
St Namw

| and residential)
i Location{s)

- measurement)

Buildings (Cemmercial

- Survey fdoor
number(s}
- Extent (Total

- Current market
valpe

RARL:

NTL NEL

()

§ ek

= Extent (Total

Houses J Apartm grfs,

- Location(s})
- Survey fdoor
number(s} ;

measurement)
- Current market
value
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(v)
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| Interest In propetty) }

Others (such as

NTL

NTL N"f'L-"'"

s
{
54

NIL NIL

(2}
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1 give hereir below the details of my habilities / overdues to putlic financial
institutions and government dues:-

[Mote : Please glve separate details for each ilem)
[T78r. | pescription i Hame & address of Bonk /| Amount outstanding as |
! iNo. | Einanclal Institutions(s) / R
SR ol S Qcpartment 2 g i
(2) | (i) Loans from Banks SBL PAN PATN& | 1L/ 0900
{li) Loans from financial Tl
institutions . CNTL I -
iy Government Dues:
| £a) duss to departments | T Tl
- dealing with government it b : i
accammadation i o i
(b) dues Lo departmants
dealing with supply of NTL NTL
i water 2 -t i bl s T e
(c) dues ta departments :
dealimg with supply of T E I
clectricity N x ; N ””L
P e e : L o

Nidya @ausmom Qoatad.



{d} ¢uas (o departments |
_gealing with telephones i
(e} dues to departments
deating with government

transport (including
aircraft and helicopters)
{F} Other dues, If any

(1) Income Tax includiag |
surcharge [Also indicate
the assessment year upto
which Income Tax Return
| filed. Glve also Permanent
| Account Number (PAK)]
(i) Wealth Tax [Also
Indicate the assessment
year upto which Wealth

| Tax return filed,]

(b)

BLCPPSSYSD

N"'I &

NTL

B e P——1

(i) Sales Tax [Only in
case of proprietary
-business]

(iv) Froperty Tax

£ Personal Detall

GPF/CPF/PRAN Mo, -

L M@ oez0n. |

Gender - § M ’ (147/F)
e |
Date of Birth i ' [ 3
i e oL SiEy [ 2V 19 &) | (DD/MRYYYY)
Class/Group - oo
{A/B/C)
Cadre ' I Bol-AeS. SERNTCE J
(Fu!l Name e.g. B8.A.5.-Bihar Administrative Service,
B.5.5.- Bitar Secretariat Service elc.)
Home Disteict - PATN A ik

I hereby declare that the above details are true to the best of my

knowledge and bealief,

Place:. P ﬁTNﬂ
pate:.. \52.0%, 2026

Note:

Signature \deﬂ\ﬁh@\’\"\"\w
Name of Employee: NIDYA RRVSAAN, fResD

Designatian:. QFFECE . AT ENDENTY.
pepartment:. BRAAR LEMTOLAYIVE AssENDD

Pleace sign each page of thae declaration. Asset declaratien form

must be in A4 size white paper with computer typed (single side)

in preseribed format.

\lial;_@\ Rnubnam Oradad.




